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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 664 OF 2024

IN THE MATTER OF:

Dr. Sharad Gupta ...Applicant
-Versus-

Ministry of Environment, Forest and Climate Change ...Respondents

REPLY ON BEHALF OF RESPONDENT NO. 7, MUNICIPAL

COMMISSIONER, AGRA MUNICIPALL CORPORATION IN

COMPLIANCE OF THE ORDER DATED 11.11.2025

MOST RESPECTFULLY SHEWETH:

1. That this Hon’ble Tribunal is currently seized of the above captioned matter
concerning the issue of accumulation and processing of solid waste at the
Kuberpur landfill site in Agra which falls within the Taj Trapezium Zone (TTZ)
region as well as the establishment of the Waste to Energy plant in Agra as per
the directions of the Hon’ble Supreme Court in the case of W.P. (C) No. 13381
of 1984 titled M.C. Mehta v. Union of India.

2. That pursuant to the Notice issued by this Hon’ble Tribunal on 15.10.2024, the
Respondent No. 7 i.e. Municipal Commissioner, Agra Nagar Nigam (hereinafter
referred as the “answering Respondent”) filed its reply dated 03.02.2025
detailing the waste generation and management of legacy, fresh and
Construction & Demolition waste (C&D waste), including the developments
and challenges with regard to establishment of the Waste-to-Energy Plant at
Kuberpur landfill site, Agra. Thereafter, subsequent to a Rejoinder filed by the

Applicant on 21.04.2025, and an Updated Status Report dated 13.05.2025 was



881

filed by the answering Respondent, reflecting the progress and the ground-level
implementation.

. That on 12.08.2025, the answering Respondent has further responded to the
clarifications sought by this Hon’ble Tribunal vide its Order dated 14.05.2025.
Further, on the last date of hearing i.e. 11.11.2025, this Hon’ble Tribunal
recorded the admission of the answering Respondent in that the legacy waste of
17,83,000 MT has been remediated and the 47 acres of land at the Kuberpur
integrated waste management city complex (including the landfill site) had also
been reclaimed.

. That on the same day, the Hon’ble Tribunal noted reliance of the Applicant on
its Judgment dated 11.10.2022 in OA No. 300/2022 whereby certain general
directions had been issued regarding the obligation to develop dense forest in at
least one third of the land occupied by the dumpsite, after the site is cleared.
Thus, while recording the manner of utilisation of 47 acres of reclaimed land
provided at Para 12/Page 652 of the Status Report dated 11.08.2025 by the
answering Respondent, this Hon’ble Tribunal sought clarifications from the
answering Respondent on the following issues:

1. Utilisation of reclaimed land (47 acres) i.e. whether one-third of the
reclaimed land has been earmarked and developed as a dense forest in
compliance with the directions issued in OA No. 300 of 2022;

11. Handling of previously untreated daily waste accumulated due to gap
between generation and processing of waste and whether at present
there is a 100% treatment of daily generated municipal solid waste
along with the date on which this was achieved, the details of utilisation

of treatment facilities and timeline for processing of waste; and
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Compliance with the CPCB directions dated 27.01.2021 and
26.05.2022 relating to biomining of legacy waste and management of

fire incidents.

5. That pursuant to the directions contained in the above said Order dated

11.11.2025 of this Hon’ble Tribunal, the answering Respondent is filing the

present Reply, addressing each of the issues flagged by this Hon’ble Tribunal

and placing on record the relevant facts, explanations and supporting

documents. That this Affidavit is in addition to the previous Affidavits as filed

and narrated above.

6. That the response of the answering Respondent to the issues mentioned in the

last Order dated 11.11.2025 are as follows: -

I.

6.1.

Utilisation of reclaimed land (47 acres) i.e. whether one-third of the
reclaimed land has been earmarked and developed as a dense forest
in compliance with the directions issued in OA No. 300 of 2022

That the answering Respondent has previously submitted in its Status
Report dated 12.08.2025, that the remediation of 17,83,000 MT of legacy
waste spread over 47 acres at the Kuberpur Integrated Waste
Management Complex stood completed by the end of February 2025 and
the land has since been reclaimed. Moreover, the reclaimed land has been
re-purposed for planned uses which include the development of green
space, plantation and urban forest, construction & demolition waste
processing plant, a bio- CNG plant, sanitary landfill, internal roads,
weighbridges, sheds, store and an administrative building. In this regard,
it is pertinent to note that the utilisation of the reclaimed land has been
planned in conformity with the directions of this Hon’ble Tribunal in its
Order dated 11.10.2022 in OA No. 300 of 2022 titled “In re: News item

published in News 18 dated 26.04.2022 titled “Delhi: Massive Fire at
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Bhalswa Dump Yard, Fourt this Year’ and the Order dated 27.07.2023
in OA No. 654 of 2022 titled “ Priyadarshini Colony vs State of U.P.”.
That, as previously mentioned in its Status Report dated 11.08.2025, out
of the total reclaimed land of 47 acres, the answering Respondent had
carried out extensive plantation in 10 acres using the Miyawaki method
to develop an urban forest and further plantation activities are being
undertaken in another 10 acres that had already been developed as a green
space (green space includes landscaped open areas and buffer plantation).
Thus, out of this total 20 acres of area being repurposed for development
of green space and urban forest, work is being undertaken by the
answering Respondent to ensure a “dense forest cover” in approx. 16
acres which is the recommended “one-third” of the total reclaimed area.
That, in pursuance of achieving the above, on 03.12.2025, the answering
Respondent had written to the Divisional Forest Officer, Agra Forest
Division requesting for technical assistance for developing dense forest
on 16 acres of land out of 47 acres of land recovered from legacy waste
remediation in the premises of the Kuberpur Integrated Waste
Management facility. A true copy of the Letter dated 03.12.2025 from the
Municipal Corporation of Agra to the Divisional Forest Officer, Agra
Forest Division along with its translation has been appended herewith as
ANNEXURE R/1.

That, as a result of the above said Letter dated 03.12.2025, a team of the
Forest Department led by the Range Forest Officer, Etmadpur inspected
the reclaimed site on 16.12.2025 and has thereafter provided continuous
inputs to the answering Respondent in its endeavour to comply with the
requirement of achieving dense forest cover using native and endemic

species as also to achieve long term sustainability of the plantation being
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undertaken. Specifically, on 29.12.2025, the Regional Forest Officer,
Etmadpur Range wrote to the Divisional Director, Social Forestry
Division, Agra informing of the inspection carried out by the Forest
Department on 16.12.2025 as well as that the answering Respondent is
working to develop a dense forest cover on its reclaimed waste
management complex site. Accordingly, technical and scientific inputs
have been provided to facilitate high quality afforestation along with a
recommendation to plant local species and use of the Miyawaki
technique. A true copy of the Letter dated 29.12.2025 by the Regional
Forest Officer, Etmadpur Range to the Social Forestry Division, Agra
along with its translation have been appended herewith as ANNEXURE
R/2.

That thereafter, the Divisional Director, Social Forestry Division, Agra,
vide letter dated 01.01.2026, communicated the recommendations of the
Range Forest Officer dated 29.12.2025 to the answering Respondent,
confirming that the technical guidance provided is appropriate and
recommended for implementation, thereby assuring support by the Forest
Department for development of dense forest on the reclaimed land by the
answering Respondent. A true copy of the Letter dated 01.01.2026 by the
Social Forestry Division, Agra along with its translation has been
appended herewith as ANNEXURE R/3.

That considering the scientific and technical inputs of the Forest
Department, the answering Respondent has been undertaking dense
forest plantation using the Miyawaki method involving high-density
plantation of native species such as Rosewood, Tamarind, Arjun, Jamun,

Mulberry, lasoda, lemon, Acacia species, among others. Further, such
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plantation is being undertaken with scientific soil preparation and
biodiversity enhancement, as recommended by the Forest Department.

That plantation over approximately 10 acres of the earmarked dense
forest area has already been completed and plantation over the remaining

area is presently underway. A true copy of recent site photographs taken

on 03.01.2026 have been appended herewith as ANNEXURE R/4.

Handling of previously untreated daily waste accumulated due to gap
between generation and processing of waste and whether at present
there is a 100% treatment of daily generated municipal solid waste
along with the date on which this was achieved, the details of

utilisation of treatment facilities and timeline for processing of waste

a. Managing fresh waste through continuous capacity augmentation
That since April 2023, the capacity to process fresh waste has been
periodically enhanced thrice to overcome any gap in treatment of daily
fresh waste and presently there is no longer a gap in fresh waste
generation and treatment. In this regard, the answering Respondent, vide
letter dated 28.02.2023, approved the enhancement of processing
capacity of the compost plant at Kuberpur from 300 TPD to 500 TPD, in
order to strengthen municipal solid waste processing infrastructure in
Agra. The said letter records that the existing 300 TPD compost plant was
operational up to 31.03.2023, and pursuant to administrative approval
dated 21.02.2023, permission was granted for enhancement of capacity
to 500 TPD, with revised operational terms, including processing
charges, for the extended period. It was further directed that the upgraded

500 TPD capacity plant shall commence operations from 01.04.2023,
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ensuring increased treatment capacity for daily generated municipal solid
waste. True copies of the letters dated 28.02.2023 and 30.12.2023 of the
Agra Nagar Nigam have been appended herewith as ANNEXURE R/5
(Colly).

That, further, a Work Order dated 30.12.2023 was issued by the
answering Respondent to provide for scientific processing and disposal
of fresh municipal solid waste and accumulated waste at the Kuberpur
Integrated Waste Management Facility.

The said Work Order records that during the period 10.04.2023 to
28.02.2025, approximately 3,51,396 MT of waste reached the processing
facility, out of which about 25% was reduced due to moisture loss,
leaving approximately 2,63,547 MT for final treatment. The Work Order
mandates disposal of the said waste in a scientific manner at pre-approved
rates and further directs commencement of additional processing capacity
of 500 TPD with effect from 01.02.2024, thereby ensuring enhanced
treatment of both daily generated waste as well as earlier accumulated
waste. A true copy of the Work Order dated 30.12.2023 has been
appended herewith as ANNEXURE R/6.

That, as illustrated above, after the continuous augmentation of
processing capacity, presently 100% treatment of daily generated
municipal solid waste has been achieved through expansion of
composting capacity from 300 TPD to 500 TPD, and further
augmentation to 1000 TPD. The capacity creation and infrastructure

details of the waste processing facilities have been tabulated as below:
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S.No. | Facility/Intervention | Capacity Date of Outcome
Commissioning

1. | Windrows 300 TPD | 04.11.2019 Initial
Composting  Plant processing  of
(Phase-1) wet waste.

2. | Expanded 500 TPD | 01.04.2023 Partial
Composting mitigation of
Capacity (Phase-2) backlog.

3. | Further Capacity | 1000 01.02.2024 Achieved 100%
Augmentation TPD daily waste

processing.

That during the period from April 2023 to January 2025, about 6.59 lakh MT of fresh

waste was generated, out of which 4.58 lakh MT was processed, while around 2.01

lakh MT accumulated as legacy waste. However, by the end of February 2025, a

total quantity of about 17,83,000 MT of legacy waste was completely processed (See

Table at Page No. 173 of the Reply Affidavit dated 03.02.2025 for detailed break up

on processing of legacy waste). Thus, at present there is no legacy waste

accumulated at the site and the fresh waste which is being transported daily is being

processed completely. This is also reflected in the latest Form-IV for the year 2024-

2025 that has been submitted in terms of the Solid Waste Management Rules, 2016,

a corrected copy of which has been appended herewith as ANNEXURE R/7.

b. Securing complete processing of fresh waste

6.11. That the waste processing facilities at the Integrated Waste Management

Complex, Kuberpur are presently operating at optimum utilisation levels,

ensuring complete treatment of daily generated waste without any

diversion to landfill. The wet waste is processed through composting

10
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units, dry waste is processed through five operational Material Recovery

Facilities and the plastic waste is processed at a dedicated plastic waste

processing facility producing marketable end products. A chart on the

existing waste management facilities used by the Municipal Corporation

of Agra has been appended herewith as ANNEXURE R/8.

That prior to the enhancement of capacity, excess untreated daily waste

was temporarily disposed at the landfill site and categorised as fresh

legacy waste. However, that is no longer the case and at present, a total

processing capacity of 1500 MT (3x500 MT) is available and functional

at site which is sufficient to manage the approx. quantities of 982 TPD of

daily waste generated. Specifically:

i.  One facility of 500 TPD (300 TPD earlier) is operated and
maintained by M/s KAAPS Agra Waste Management Pvt. Ltd.
since 01.04.2023;
il.  Another 500 TPD facility is operated by M/s Spaak Super Infra

Pvt. Ltd. since 01.02.2024; and

1. 500 TPD waste processing facility, that had earlier been installed
to process legacy waste, has now been made available for
processing of fresh waste from 01.04.2025.

That no untreated daily generated waste is presently accumulating and no

backlog remains unprocessed. Further, the plastic waste processing

facility at the Kuberpur, is also converting low value plastic into

marketable pipes and shoe lasts which are being consumed by the local

and prominent shoe industry, thereby promoting circular economy and

reducing landfill dependency. Moreover, the answering Respondent

maintains log books to record the quantities of daily waste generated and

processed. A true copy of the Log Books maintained for the last two

11
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months of all three waste processing facilities have been appended
herewith as ANNEXURE R/9.

That the present capacity of the answering Respondent to process the
waste will only be supplemented by the commencement of operations of
the Waste to Energy plant with a capacity to process 2000 MT/day of raw

material of the municipal solid waste.

Compliance with the CPCB directions dated 27.01.2021 and
26.05.2022 relating to biomining of legacy waste and management of
fire incidents

That biomining and bioremediation of legacy waste at the Kuberpur site
have been carried out strictly in accordance with CPCB directions dated
27.01.2021 and 26.05.2022, issued under the Environment (Protection)
Act, 1986. In this regard, during the entire period of biomining and
bioremediation operations at the Kuberpur site, no major fire incident
occurred. Consequently, there was no occasion for submission of any
fire-incident report to CPCB. It is further submitted that in the CPCB
report dated 03.02.2025, no fire was observed during the visit at the
dumpsite.

That CPCB directions do not mandate filing of a “nil fire incident report”
in the absence of any major fire incident, and therefore, the observation
regarding non-disclosure cannot be construed as non-compliance. In fact,
the Compliance Report dated 12.08.2025 submitted by the UPPCB also
noted that no burning of solid waste was found in the premises and
monitoring by UPPCB is done on a monthly basis.

That since no major fire incident took place, no separate report was

forwarded to the CPCB in this regard. The absence of submissions of a

12
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compliance report cannot be construed as non-compliance, particularly
when biomining was carried out as per the prescribed norms and no fire
incident occurred requiring reporting or remedial action.

6.18. That, as a matter of abundant precaution, the answering Respondent has
in place adequate measures for addressing any potential fire incidents
including the provision of fire hydrants as well as an internal Standard
Operating Procedure to respond to fire incidents. A true copy of the
Standard Operating Procedure for Fire Incidents followed by the
Municipal Corporation of Agra has been appended herewith as
ANNEXURE R/10.

7. That the answering Respondent has completed biomining of legacy waste,
reclaimed 47 acres of land, earmarked and developed more than one third land
for dense forest and achieved 100% processing of daily generated MSW.
Further has complied with the CPCB directions on the biomining and fire safety.

8. That as per the directions contained in the order dated 11.11.2025, the answering
Respondent stands substantially complied with, and any remaining activities are

ongoing and shall be completed in a time-bound manner.

DATE: 12.01.2026
PLACE: New Delhi
Drawn & Filed By:

Meader>

Mansi Bachani, Gitanjali Sanyal & Anukriti Bajpai
Advocates for Respondent No. 7

29, LGF, Presidential Estate,

Nizamuddin East, New Delhi-110013

Email: eldflegal@gmail.com; +91- 7988361174

Settled By:
Sanjay Upadhyay
[Senior Advocate]
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IN THE HOB’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 664 of 2024

IN THE MATTER OF:
Dr. Sharad Gupta ...Applicant
Versus
Ministry of Environment Forest and
Climate Change & Ors. | ...Respondent (s)
AFFIDAVIT

I, Shishir Kumar, S/o Late Sh. Lalta Prasad Yadav, aged about 43 years,
resident of HIG 1, Agra Nagar Nigam Compound. Agra, presently posted as
Additional Municipal Commissioner at Municipal Corporation of Agra, do

hereby solemnly affirm and declare as under:

1. That I am fully conversant of the facts and circumstances of the matter and am
competent to swear ;his Affidavit.

2. The contents of the accompanying Reply are true and correct to the best of my
knowledge and have been drafted by the counsel on my instructions and
nothing material has been concealed therefrom.

3. That'the Annexurés in the accompanying Reply are true and correct to the best
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Office: Municipal Commissioner, Nagar Nigam, Agra

To,
The Municipal Commissioner,
Nagar Nigam, Agra.
Through:
The Divisional Forest Officer,
Agra Forest Division,
Agra.
Reference No:-514/D/EE/2025 Date: 03.12.2025
Subject: Regarding providing technical assistance for development of a dense forest
on 16 acres of land out of approximately 47 acres of land reclaimed through
waste remediation within the premises of the Integrated Solid Waste
Management Facility, Kuberpur.
Sir,

It is respectfully submitted that within the premises of the Integrated Solid Waste
Management Facility located at Kuberpur, approximately 47 acres of land have been reclaimed
by Nagar Nigam through legacy waste remediation. Out of this reclaimed land, it is proposed
to develop a dense forest on approximately 16 acres, and preliminary work in this regard has
also been initiated. For the successful execution of the dense forest development work,
technical expertise and guidance from the Forest Department is required.

Therefore, you are requested to kindly direct the technical team of Nagar Nigam, Agra
to coordinate and provide necessary guidance regarding the selection of suitable species,
plantation techniques, spacing, etc., for the development of the dense forest. Your technical
support will be extremely important for making this environmental and public-interest project

a success.
Yours faithfully,
SD
Municipal Commissioner
Nagar Nigam, Agra
Copy to:

1. The In-charge, Horticulture Department to ensure that work is carried out by
coordinating with the Forest Department in compliance with these directions.

SD
Nagar Nigam Agra

-TRANSLATED COPY-

16
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Office: Range Forest Officer, Etmadpur Range, Agra
Letter No.: 174 / 14-1 Date: 29.12.2025

To,
The Regional Director,
Social Forestry Division,

Agra.

Subject: Regarding providing technical assistance for development of a dense forest within

the premises of the Integrated Solid Waste Management Facility, Kuberpur.
Sir,

With reference to the above subject, it is respectfully submitted that in compliance with
your directions and in continuation of the letter issued by the office of the Municipal
Commissioner, Nagar Nigam, Agra, bearing Reference No. 514/D/EE/2025, the forest
inspection of the Integrated Solid Waste Management Facility, Kuberpur was carried out on
16.12.2025 by the Forest Department team. The work of developing a dense forest within the
premises of the Integrated Solid Waste Management Facility, Kuberpur is being undertaken by
the Nagar Nigam. For achieving high-quality afforestation, it is necessary to ensure the correct
proportionate mixture of sand, manure, and soil, proper planting of saplings, and regular
irrigation at the site. Based on site-specific requirements local plant species and the Miyawaki
technique appear to be suitable for developing a dense forest in a short time depending on the
site.

Attachment: Miyawaki Technique
Yours faithfully,

SD
Range Forest Officer
Etmadpur Range

-TRANSLATED COPY-
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Miyawaki Plantation

In the era of increasing population and unemployment, unemployed persons
coming in search of livelihood have led to a day-by-day increase in population
density in cities and towns. Its impact is also being felt in Agra district, where
adverse effects on the environment are becoming evident. Due to increasing
population, rising number of vehicles, and industrialization, pollution has
increased significantly. On the roads connecting villages, towns, and cities, the
continuous rise in vehicular movement has become a natural phenomenon. As a
result, smoke pollution, air pollution, chemical pollution, and water pollution
have increased. Pollution has a negative impact on human health. This is the
reason why today humans are suffering from various diseases. In order to provide
relief, in the highly polluted cities of Uttar Pradesh, for the control of air pollution,
the Miyawaki method is being adopted for the establishment of natural

indigenous forests.

-TRANSLATED COPY-
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The Miyawaki method was propounded by the Japanese vegetation
scientist Akira Miyawaki. Through this method, scrub forests can be
transformed into dense forests in a very short period of time.

This scheme has brought a revolution in the concept of urban afforestation
by converting vacant spaces in front of or behind houses into small gardens.
Under this method, saplings of indigenous species are planted very close
to one another, which, while occupying less space, also help in the growth
of other plants.

Due to their dense growth, these plants prevent sunlight from reaching the
ground, as a result of which weeds do not grow on the soil surface. After
three years, maintenance of these plants is no longer required.

The growth rate of these plants is ten times faster, as a result of which the
plantation becomes thirty times denser than under normal conditions.

By the traditional method, forests take approximately 200 to 300 years to
develop, whereas by the Miyawaki method, forests can be developed

within only 20 to 30 years.
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Dense plants planted in a small area are effective as they act as an oxygen
bank. Through this technique, plantation can be carried out not only in
large areas but also around houses.

To provide psychological and creative peace to individuals by removing
dullness and indifference from the environment.

Encouraging people towards a healthy lifestyle.

To provide a healthy environment to people for a healthy life.

Control of air and noise pollution.

Proper utilisation of vacant land.

Reducing pollution generated from vehicles and other chemical pollution.
Recharging groundwater through plantation, thereby helping to address the

continuously declining groundwater level.
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Miyawaki Plantation Technique

Using a JCB machine, dig a pit one metre deep in an area measuring 10 x
10 metres.

Thereafter, spread half of the soil excavated from the pit evenly over the
pit.

In the pit, spread half of the biomass mixture evenly over the soil.

Using the JCB machine, spread the soil and biomass filled in the pit
uniformly.

Thereafter, put the remaining half of the excavated soil back into the pit
evenly, and on top of it spread the remaining half of the biomass mixture
evenly.

Mix the biomass thoroughly with the soil. After proper mixing, level the
soil evenly.

Using a spade, dig a small pit in the prepared bed. The pit should be slightly
larger than the root ball of the plant. Place the plant in the pit and check
once that the roots are properly positioned.

Dip the root ball of the plant in a bucket containing Jeevamrit-mixed water

and wait until all air bubbles stop emerging.
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Now remove the polythene covering of the root ball carefully and take out
the soil intact, ensuring that no damage is caused to the roots.

Hold the plant from below with one hand and the other hand under the plant
without pulling the plant upward, place the plant in the hole, and now fill
the hole with soil up to the stem of the plant. Hold the stem with one hand
and gently remove the other hand from under it. After flattening, do not
press the soil. It's important to leave the soil loose around the plant.

Note that there should not be more than 8-10 people on the mound at any
given time. It is important to keep the soil loose. The fewer the number of
people for planting saplings, the better will be the air circulation in the soil
on the mound.

After planting, the plants that have bent or fallen on the ground should be
kept straight by tying them with a strong bamboo stick. While placing the
sticks, keep in mind that the roots of the plant should not be damaged.
After planting the sapling, spread the mulch evenly on the soil. After
spreading it, drive a peg on the edge and tie a rope so that the mulch
remains pressed and does not fly away.

After planting the saplings, adequate water should be given to the plants

from time to time.

-TRANSLATED COPY-

29



907

Plant Species Proposed to be Planted under Miyawaki Plantation

Upper Storey Middle Storey Lower Storey
Cirrus Mulberry Shami/ Chhekur
Rosewood Kanji Cath
Tamarind Gooseberry Custard Apple
Arjun Lasoda Lemon
Jamun Ksenia Semiya Pomegranate
Papdi Bakain-Chinaberry Yellow Bells
Neem Drumstick Chandni
Sagon Paltaform Harsringar
Eucalyptus Guava Sweet Neem
Baheda Kaner Hingot-Desert date
Mahua Putrajiva Ramange
Sycamore Khirni Cranberry
Amaltas Belpatra Hins
Acacia Auriculiformis Addusa
Acacia
Well
Tamal
Khmer
Bamboo
Dhank
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Office: Divisional Director, Social Forestry Division, Agra
Letter No.: 3083 / 24-1 Date: 01.01.2026

To,

Upayukta
The Municipal Corporation, Agra.

Subject: Regarding providing technical assistance for development of a dense forest within
the premises of the Integrated Solid Waste Management Facility, Kuberpur.

Reference: Letter No. 174/14-1 dated 29.12.2025 of the Divisional Forest Officer, Etmadpur.
Sir,

Through the above-referenced letter, technical assistance has been sought for
developing a dense forest within the premises of the Integrated Solid Waste Management
Facility at Kuberpur. In this regard, the technical guidelines for development of the dense
forest, as prepared and submitted by the Divisional Forest Officer, Etmadpur, are hereby
forwarded for necessary action.

Enclosure: As above. Y ours faithfully,

SD

(Rajesh Kumar)

Divisional Director

Social Forestry Division, Agra

Copy No.- 3083

Copy forwarded to:
The Municipal Commissioner, Nagar Nigam, Agra — for information.

SD
Rajesh Kumar

Divisional Director
Social Forestry Division, Agra
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SITE PHOTOGRAPHS OF THE MIYAWAKI PLANTATION DATED
03.01.2026
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Office: Municipal Corporation, Agra

To,
Environmental Engineer

Municipal Corporation, Agra

Service to,

M/S Caps Agra West Pvt. Ltd.
Shop No. 2/129, Lal Mahal
DDA Janta Flats, Delhi

Letter No. 32 H(A)/D/EE/23 Date: 28/02/23

Subject: Regarding increasing the capacity of 300 TPD waste to compost plant to 500
TPD.

Sir,

In thienees regard, please inform that your organisation is operating and maintaining a
300 TPD capacity compost plant installed at Kuberpur site for disposal of garbage generated
within the Agra Municipal Corporation area, the term of which is ending on 31 March 2023.

The Municipal Commissioner, Agra, after considering the matter, has granted approval on
21.02.2023 to enhance the capacity of the said plant from 300 TPD to 500 TPD, and to carry
out the work at the rate of 3324/- per metric ton for 01 year (till March 2024).

Therefore, you are directed to ensure that along with the operation and maintenance of
the said plant, the work is carried out at the enhanced capacity of 500 TPD with effect from
01.04.2023, and all related ancillary works are also executed accordingly.

Sincerely,
SD
Environmental Engineer,

Agra Corporation, Agra

-TRANSLATED COPY-
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Office: Nagar Nigam, Agra

Reference No.: 572/D/EE/2023 Date: 30.12.2023

WORK ORDER

To,

The Manager,

SPAC Super Infra India Pvt.

Shop No. 2/129, DDA Janata House,
Lal Mabhal, Pul Prahladpur, Delhi.

Subject: Regarding disposal of unprocessed solid waste collected at the Solid Waste

Processing Centre located at Kuberpur.
Sir,

With reference to the approval granted by the Municipal Commissioner dated 23.09.2023 and
technical opinion of R.C.U.E.S, and in continuation thereof, it is ensured disposal of
approximately 351396 metric tonnes of waste reaching the solid waste processing centre at
Kuberrpur in unprocessed form from 10 April 2023 to 28 February 2025. After the reduction
of 25% moisture, the final quantity remains approximately 263547 tonnes. Disposal of the same
shall be ensured strictly through scientific methods at the pre-approved rate of 3324 per tonne.
Further, it shall also be ensured that in addition to the above, all necessary works for the
disposal of additional 500 tonnes of waste per day are fully executed, and that the work is

commenced from 01 February 2024.
Yours faithfully,
SD
Environmental Engineer
Nagar Nigam, Agra
Copy to:

1. Respectfully Municipal Commissioner - for kind information.
2. Respectfully Additional Municipal Commissioner - for kind information.
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ANNEXURE R/6

Office: Nagar Nigam, Agra

Reference No.: 572/D/EE/2023 Date: 30.12.2023

WORK ORDER

To,

The Manager,

SPAC Super Infra India Pvt.

Shop No. 2/129, DDA Janata House,
Lal Mabhal, Pul Prahladpur, Delhi.

Subject: Regarding disposal of unprocessed solid waste collected at the Solid Waste

Processing Centre located at Kuberpur.
Sir,

With reference to the approval granted by the Municipal Commissioner dated 23.09.2023 and
technical opinion of R.C.U.E.S, and in continuation thereof, it is ensured disposal of
approximately 351396 metric tonnes of waste reaching the solid waste processing centre at
Kuberrpur in unprocessed form from 10 April 2023 to 28 February 2025. After the reduction
of 25% moisture, the final quantity remains approximately 263547 tonnes. Disposal of the same
shall be ensured strictly through scientific methods at the pre-approved rate of 3324 per tonne.
Further, it shall also be ensured that in addition to the above, all necessary works for the
disposal of additional 500 tonnes of waste per day are fully executed, and that the work is

commenced from 01 February 2024.
Yours faithfully,
SD
Environmental Engineer
Nagar Nigam, Agra
Copy to:

1. Respectfully Municipal Commissioner - for kind information.
2. Respectfully Additional Municipal Commissioner - for kind information.
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40



918

ANNEXURE R/7 41

Nagar Nigam Agra <amcagral@gmail.com>
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Form-1V
[see rules 15(za), 24(2)]
Format for annual report on solid waste management to be submitted by the local body
CALENDAR DATE OF SUBMISSION OF REPORT
YEAR:

Name o_f the City/Town and State Agra Nagar Nigam Agra
Pogul.atlon _ 1902845 approx pop. (2021)
wﬂometres | 141.00 As per New boundary

Name & Address of local body Mahatma Gandhi Road, Near Sursadan, Sanjay
Place, Wazirpura, Agra
Telephone No. 0562-2850670/ 2520616
Fax No. 0562-2850499
E-mail amcagral@gmail.com
Name of officer in-charge dealing with solid waste Er Pankaj Bhushan
management (SWM)
Phone No : 7300740631, 0562-2850670
Fax No: 0562-2850499
E-mail: ] ) amcagral @gmail.com
| Number of households in the city/town ) 424901

Number of non- residential premises in the city 104001
Number of election/administrative wards in the 100
city/town - )
Quantity of Solid waste (solid waste)
Estimated quantity of solid waste generated in the local 982 TPD
body area per day in metric tonnes. _
per capita waste collected per day ] ) _500gm_

,' Quantity of solid waste collected per day ] 982 TPD

Quantity of solid waste processed ) ) 710 TPD

1 Quantity of solid waste disposed at dumpsite/landfill _ 272 TPD (Processed with Legacy Waste)

8. | Status of Solid Waste Management Service ] ] Active
| Segregation and storage of waste at source ~ ) Active
Whether SOLID WASTE is source in YES
# B domestiq/commercial/institutional bins, if yes. ~ ~ )

‘ | Percentage of households practice storage of waste at 100%
source in domestic bins ) .
Percentage of non- residential premises practice storage 100%
of waste at source in commercial/institutional bins ]

Percentage of households dispose of throw solid waste 0%

in the streets ) .

Percentage of non- residential premises dispose of 0%

throw solid waste on the streets

Whether solid waste is stored at source in segregated Yes

form if yes

Percentage of premises segregation the waste at source 60-70%

Door to Door Collection of solid waste 100 Wards

No. of households covered 424901

No. of non-residential premises including commercial 104001

?Sta'blishments hotels,  restaurants educational

institutions offices etc covered

Percentage of residential and non-residential premises

covered in door to door collection through:

gOtOr:lzed. vehicle 351
ontainerized tricycle/handcart 128 ]
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0%

— | If not,

N/A

il wg_of streets

Yes

L
need to be cleaned

Length of roads, streets, lanes, bye-lanes in the city that

2683.41 Km

Frequency of street sweepings and percentage of
covered

frequency

Daily

Alternate

Occasio-
nally

Twice
aweek |

% of
population
covered

100 |- -

" Tools used

Manual sweeping

Mechanical sweeping

Whether long handle broom in used by sanitation
workers

Whether each sanitation worker is given
handcart/tricycle for collection of waste

Whether handcart / tricycle is containerized

Whether the collection tool synchronizes with
collection/ waste storage containers utilized

70%
30%
Yes

No

Yes

Yes

Yes

Secondary Waste Storage facilities

Yes, Transfer Station

No and type of waste storage depots in the city/town
Open waste storage sites
Masonry bins

Cement concrete cylinder bins
Dhalao/covered rooms/space
Covered metal plastic containers
Upto 1.1 m3 bins

2 to 5 m3 bins

Above 5m3 containers

Bin-less city

0
0

14 63
10 80
Not yet

No. Capacity in M

Bin population ratio

0.01 bins / 10,000 populatior
(Excluding litter bins)

Ward wise details of waste storage dépots (attach):
Ward No:

Area:
Population:
No. of bins placed

i

Transfer Station List attached

Total volume of bins placed I
\ Total storage capacity of waste storage facilities In
cubic meters

143 Cum

Total waste actually stored at the waste storage depots
daily

40 MT

L \ Give frequency of collection f waste from the depots
Number of bins cleared

Fi‘equency

No. of bins _

Daily

Alternate day

Twice a week

Once a week

Occasionally

Whether storage depots have facility for storage of
segregated waste in green, blue and black bins

Yes

Whether lifting of solid waste from storage depots is
n;/anual or mechanical, Give percentage
o) of Manual Lifting of solid waste

100% Mechanical

0%
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,I\
-
(%) of Mechanical listing
——{Fmechanical - Specify the method used 0%
—["'Whether solid waste is lifted from door to door and Front-end loaders/ DP/RE ]
transported to treatment plant directly in a segregated Yes
form
— | Waste transportation per day No i
Type and Number of vehicles used 0- $Hps made Waste Transported
Animal cart -
Tractors- ' -
Nos. of tipping Truck (Hywa)- 16 ’ 3 00
Tipping Truck- 34 5 260
Dumper Placers- 15 | 40
Refuse collectors- 12 1 60
Compactors- 43 : 500
Others- (Tata 407/Tata ACE) 30 75
JCB/loader - 35 ) i )
"] T ,e
Frequency of transportation of waste Frequency (%) of waste transported
MSW = Daily 100%
: Quantity of waste transported each day : 982 TPD
Percentage of total waste transported daily 100%
E—
s Waste Treatment Technologies used Composting, RDF, Recycling
Whether solid waste is processed YES
If yes. Quantity of waste processed daily 710 TPD
Whether treatment is done by local body or through an | Agency )
agency
Land(s) available with the local body for waste 29.01 Ha (72 Acres)
processing (in Hectares)
Land currently utilized for waste processing 29.01 Ha (72 Acres)
Solid waste processing facilities in operation e 2x500 TPD WTC Plant at Kuberpur
e 4TPD Flower/organic waste to compost Plant
Rajnagar
e 100 TPD Plant Kuberpur (Cow Dung)
e 120 TPD MRF, Tedi Bagiya Hatras Road
e 4 TPD Waste to Compost (BWG)
e 30 TPD Wet Waste Plant Babarpur
e 155 TPD MRF at Babarpur , Kuberpur, Rambagh
and Rajnagar )
[ | Solid waste processing Facilities under construction 15MW Waste to Energy Plant

| Distance of processing facilities from City boundary

12Km

Composting, RDF, Recycling

| Details of technologies adopted

Composting

Qty. raw material processed = 710 TPD

Qty. final product produced = 27 TPD

Qty, sold =27 TPD

Quantity of residual waste land-filled = 80 TPD (Av)

Vermi composting

I
i

Qty. raw material processed NIL
Qty. final product produced NIL
| Qty. Sold Quantity of residual waste landfilled NIL

Bio-methnation

Qty. raw material processed NIL
Qty. final product produced NIL
‘Qty. Sold Quantity of residual waste landfilled NIL

| Refuse Derived Fuel

“Stored for waste to Energy plant

Waste to Energy techno]og§ such as incineration,
gasification, paralysis or any other technology

Plant under construction

Co-processing

None

Combustible waste supplied to cement plant

NIL

C‘Ombustible waste supplied to solid waste based power
ants

NIL

NIL
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Solid waste disposal facilities

bod

. : — 1

No. of dumpsites available with the local body |
No. of sanitary landfill sites available with the local T\(I)llL

Area of each such sites available for waste dj

Arca of land currently used for waste dispo(si:jposal B ';22 : =

Distance of dumpsite/landfill facility from city/town 12 12:8

Distance from the nearest habitation 2.0 km

Distance from water body 5'00 = _J
Distance from State National Highway 1.50 Km :
Distance from Airport 20 Km

Distance from important religious places or historical 8.1 Kms form Imad-ud-Daula

monument 10Km from Agra Fort

- 6.3 Kms form Taj Mahal

Whether it falls in flood prone area N/A —i
Whether it falls in earthquake fault line area 500 m from Fault Line Fracture

Quantity of waste landfilled each day 272 TPD (Processed with Legacy Waste)

Whether landfill site is fenced YES ]

Whether Lighting facility is available on site YES

Whether Weigh bridge facility available

Vehicles and equipments used at landfill (specify)

YES
Bulldozers, compacters, Excavators, Trucks/
Dumpers

Lo e L L el o ol ol o e e e e e e N

| Provision for leachate collection

Manpower deployed at landfill site 21

Whether covering is done on daily basis N/A

If not, Frequency of covering the waste deposited at the N/A

landfill

Cover material used N/A

Whether adequate covering material is available N/A

Provisions for gas venting provided N/A ~
N/A

g Whether an Action Plan has been prepared for
improving solid waste management practices in the

Action Plan already prepared and submitted under
15® FC Grant

city

10. | What separate prt;visions are made for :
Dairy related activities:
Slaughter houses waste:

\¥ C&D waste (construction debris): 3 TPD

Yes

Yes, Carcass utilization plant is under Constriction
Yes, Construction and Demolition Waste (C&D)
Plant of 20 TPD is operational. C&D Waste

process Plant of 150 TPD is under process
(agreement done).

Details of Post Closure Plan )

At existing landfill site, bio-mining of legacy
waste completed year-wise is as under:

2021-22 : 9.40 Lacs MT

2022-23 : 1.30 Lacs MT

2023-24 : 4.17 Lacs MT

2024-25 : 2,96 Lacs MT

Thus a total of 17.83 Lacs MT Legacy waste has
been remediated through Bio-mining and the
reclaimed land is being utilized for green spaces
and other waste management activities.

(Note: In Form IV for the Year 2023-24, the
quantity for legacy waste was wrongly mentioned
due to typing error.)

How many slums are identified and whether these are

Provided with Solid Waste Management
facilities

217 Slums identified in Agra. All are provided
with Solid Waste Management Facilities.

Eive details of:
ocal body's own manpower deployed for collection

Man power of Agra Nagar Nigam- 4663

Including street sweeping, secondary Storage,

FOAIE R T
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transportation, processing and dj
i i 1Sposal
Give details of: of Waste

Contractor, concessionaire's manpower deployed f.
collection including street sweeping, scoondary or

Storage, transportation, processing and disposal of
waste

Total 1215

Mention briefly, the difficulties being experienced by

thc]: local body in complying with provisions of these
rules

process
Untrained manpower
Lack of awareness among citizen for

land constraints for decentralization j

Mentions briefly, if any innovative idea is implemented
to tackle the problem related to solid waste, which
could be replicated by other local bodies

Segregation of waste

Provision of RFID Tags

Monitoring through ICCC (Garbage
identification using Al, vehicle tracking)
Establishment of Static Compactor
Transfer Stations

J

Date : 30/04/2025

Place : Agra

\Ve,

6///-0@

o
Environment Engineer

Nagar Nigam Agra

-TRUE COPY-
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ANNEXURE R/7

Office: Nagar Nigam, Agra

From:
Officer In-Charge, Swachh Bharat Mission,
Nagar Nigam, Agra.

To:
The State Mission Director,
Swachh Bharat Mission (Urban),
State Mission Directorate, Uttar Pradesh,
Sector-7, Gomti Nagar Extension, Lucknow.
Reference No.: 389/D/EE/2025 Date: 01.05.2025

Subject: Regarding submission of the Annual Report under Rule 24(2) of the Solid
Waste Management Rules, 2016.

Sir,

Please prepare the Annual Report for the year 2024-25 in the format Form-IV
prescribed by Agra Municipal Corporation under Rule-24(2) of the Solid Waste Management
Rules, 2016 and send it for further action.

Yours faithfully,

SD
Officer In-Charge,
Swachh Bharat Mission

Nagar Nigam, Agra

Copy to:- The Hon’ble Municipal Commissioner for kind information.

-TRANSLATED COPY-
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ANNEXURE R/9 (COLLY)

SPAAK

ULB NAME: Agra Nagar Nigam Company Name- SPAAK Super Infra India Pvt. Ltd.
LOGBOOK FOR WASTE TO COMPOST PLANT NAME: Waste to Compost at kuberpur
PLANT (NOV-2025) PLANT TYPE: Solid Waste Processing
Process Output

SN | Type of lfiant Waste Rejectsﬂner 'I‘jrtge Output.

No. Date Waste Received (TPD) Pr ; Capacity | Processed Quantity
ocessing/Mechanism (TPD) (TPD) t Waste | Compost (TPD)

(TPD) (TPD)

1 ]2025-11-01 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
2 | 2025-11-02 343.00 Windrow Composting 500 343.00 | 34.3000 27.44 27.44
3 |2025-11-03 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
4 | 2025-11-04 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
5 |2025-11-05 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
6 |2025-11-06 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
7 | 2025-11-07 496.00 Windrow Composting 500 496.00 | 49.6000 39.68 39.68
8 |2025-11-08 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
9 |2025-11-09 385.36 Windrow Composting 500 385.36 | 38.5360 30.83 30.83
10 | 2025-11-10 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
11 | 2025-11-11 490.00 Windrow Composting 500 490.00 | 49.0000 39.20 39.20
12 | 2025-11-12 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
13 | 2025-11-13 495.00 Windrow Composting 500 495.00 | 49.5000 39.60 39.60
14 | 2025-11-14 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
15 [ 2025-11-15 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
16 | 2025-11-16 453.20 Windrow Composting 500 453.20 | 45.3200 36.26 36.26
17 | 2025-11-17 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
18 | 2025-11-18 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
19 | 2025-11-19 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
20 | 2025-11-20 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
21 | 2025-11-21 490.00 Windrow Composting 500 490.00 | 49.0000 39.20 39.20
22 | 2025-11-22 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
23 | 2025-11-23 183.32 Windrow Composting 500 183.32 18.3320 14.67 14.67
24 | 2025-11-24 489.00 Windrow Composting 500 489.00 | 48.9000 39.12 39.12
25 | 2025-11-25 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
26 | 2025-11-26 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
27 | 2025-11-27 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
28 | 2025-11-28 490.00 Windrow Composting 500 490.00 | 49.0000 39.20 39.20
29 | 2025-11-29 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
30 | 2025-11-30 246.14 Windrow Composting 500 246.14 | 24.6140 19.69 19.69

TOTAL 14027.02| 1402.7020 | 1122.16 | 1122.16

SPAAK SUPER INFRA INDIA PVT LTD

Regd Office : A 103-104, Upper Ground Floor, Right Side, Pul Pahladpur, Delhi 110044

CorpOffice : GF-50, Block-V, Eros Garden, Charmwood Village, Faridabad, Haryana 121009
E Mail : spaakfaridabad@gmail.com | CIN : U90000DL2011PTC215675 | MSME Regn No. : DLO80000902
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SPAAK

ULB NAME: Agra Nagar Nigam Company Name- SPAAK Super Infra India Pvt. Ltd.
LOGBOOK FOR WASTE TO COMPOST PLANT NAME: Waste to Compost at kuberpur
PLANT (DEC-2025) PLANT TYPE: Solid Waste Processing
" Process Output
SNo.| Date | Waste Received (TPD) Type.of C:::?:;ty Pr:ve::::d Rejecti/imer| Type g:::«;
Processing/Mechanism (TPD) (TPD) t Waste | Compost (TPD)
: (TPD) (TPD)
1 | 2025-12-01 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
2 | 2025-12-02 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
3 [ 2025-12-03 495.00 Windrow Composting 500 495.00 | 49.5000 | 39.60 39.60
4 | 2025-12-04 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
5 |2025-12-05 496.00 Windrow Composting 500 496.00 | 49.6000 39.68 39.68
6 | 2025-12-06 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
7| 2025-12-07 100.26 Windrow Composting 500 100.26 | 10.0260 8.02 8.02
8 | 2025-12-08 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
9 |2025-12-09 362.90 Windrow Composting 500 362.90 | 36.2900 29.03 29.03
10 | 2025-12-10 373.90 Windrow Composting 500 373.90 | 37.3900 29.91 29.91
11 | 2025-12-11 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
12 | 2025-12-12 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
13 | 2025-12-13 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
14 | 2025-12-14 415.00 Windrow Composting 500 415.00 | 41.5000 33.20 33.20
15 | 2025-12-15 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
16 | 2025-12-16 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
17 | 2025-12-17 496.00 Windrow Composting 500 496.00 | 49.6000 39.68 39.68
18 | 2025-12-18 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
19 | 2025-12-19 495.00 Windrow Composting 500 495.00 | 49.5000 39.60 39.60
20 | 2025-12-20 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
21 | 2025-12-21 290.00 Windrow Composting 500 290.00 | 29.0000 23.20 23.20
22 | 2025-12-22 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
23 | 2025-12-23 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
24 | 2025-12-24 497.00 Windrow Composting 500 497.00 | 49.7000 39.76 39.76
25 | 2025-12-25 496.00 Windrow Compaosting 500 496.00 49 6000 39.68 39.68
26 | 2025-12-26 498.00 Windrow Composting 500 498.00 | 49.8000 39.84 39.84
27 | 2025-12-27 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
28 | 2025-12-28 351.19 Windrow Composting 500 351.19 | 35.1190 28.10 28.10
29 | 2025-12-29 490.00 Windrow Composting | 500 490.00 | 49.0000 | 39.20 39.20
30 | 2025-12-30 499.00 Windrow Composting 500 499.00 | 49.9000 39.92 39.92
31 | 2025-12-31 498.00 Windrow Composting | 500 498.00 | 49.8000 | 39.84 39.84
TOTAL 14323.25| 1432.3250| 1145.86 | 1145.86

-TRUE COPY-

SPAAK SUPER INFRA INDIA PVT LTD

Regd Office : A 103-104, Upper Ground Floor, Right Side, Pul Pahladpur, Delhi 110044

CorpOffice : GF-50, Block-V, Eros Garden, Charmwood Village, Faridabad, Haryana 121009
E Mail : spaakfaridabad@gmail.com | CIN : U90000DL2011PTC215675 | MSME Regn No. : DLO80000902
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ULB NAME: Agra Nagar Nigam Company Name- SPAAK Super Infra India Pvt. Ltd.
LOGBOOK FOR WASTE TO COMPOST PLANT NAME: Waste to Compost at kuberpur
PLANT (NOV-2025) PLANT TYPE: Solid Waste Processing
. Process Output

e - . Type of Plant | Waste |p  cctyIner 'Tyt:e Oytput.

0. Date Waste Received (TPD) Capacity | Processed ; - Quantity
Processing/Mechanism (TPD) (TPD) t Waste | Compost (TPD)

(TPD) | (TPD)

1 | 2025-11-01 278.00 Windrow Composting 500 278.00 | 27.8000 22.24 22.24
2 | 2025-11-02 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
3 |2025-11-03 324.00 Windrow Composting 500 324.00 | 32.4000 25.92 25.92
4 |2025-11-04 335.00 Windrow Composting 500 335.00 | 33.5000 26.80 26.80
5 |2025-11-05 370.00 Windrow Composting 500 370.00 | 37.0000 29.60 29.60
6 | 2025-11-06 326.00 Windrow Composting 500 326.00 | 32.6000 26.08 26.08
7 | 2025-11-07 323.00 Windrow Composting 500 323.00 32.3000 25.84 25.84
8 | 2025-11-08 351.00 Windrow Composting 500 351.00 | 35.1000 28.08 28.08
9 | 2025-11-09 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
10 | 2025-11-10 264.00 Windrow Composting 500 264.00 | 26.3995 21.12 21.12
11 | 2025-11-11 294.00 Windrow Composting 500 294.00 | 29.4000 23.52 23.52
12 | 2025-11-12 256.00 Windrow Composting 500 256.00 | 25.6000 20.48 20.48
13 | 2025-11-13 361.00 Windrow Composting 500 361.00 | 36.1000 28.88 28.88
14 | 2025-11-14 325.00 Windrow Composting 500 325.00 | 32.5000 26.00 26.00
15 | 2025-11-15 290.00 Windrow Composting 500 290.00 | 29.0000 23.20 23.20
16 | 2025-11-16 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
17 | 2025-11-17 371.00 Windrow Composting 500 371.00 | 37.1000 29.68 29.68
18 | 2025-11-18 203.00 Windrow Composting 500 203.00 | 20.3000 16.24 16.24
19 | 2025-11-19 393.00 Windrow Composting 500 393.00 | 39.3000 31.44 31.44
20 | 2025-11-20 282.00 Windrow Composting 500 282.00 | 28.2000 22.56 22.56
21 | 2025-11-21 289.00 Windrow Composting 500 289.00 | 28.9000 23.12 23.12
22 | 2025-11-22 180.00 Windrow Composting 500 180.00 18.0000 14.40 14.40
23 | 2025-11-23 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
24 | 2025-11-24 446.00 Windrow Composting 500 446.00 | 44.6000 35.68 35.68
25 | 2025-11-25 273.00 Windrow Composting 500 273.00 | 27.3000 21.84 21.84
26 | 2025-11-26 323.00 Windrow Composting 500 323.00 | 32.3000 25.84 25.84
27 | 2025-11-27 268.00 Windrow Composting 500 268.00 | 26.8000 21.44 21.44
28 | 2025-11-28 147.00 Windrow Composting 500 147.00 14.7000 11.76 11.76
29 | 2025-11-29 235.00 Windrow Composting 500 235.00 | 23.5000 18.80 18.80
30 | 2025-11-30 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00

TOTAL 7507.00| 750.6995 | 600.56 | 600.56

SPAAK SUPER INFRA INDIA PVT LTD

Regd Office : A 103-104, Upper Ground Floor, Right Side, Pul Pahladpur, Delhi 110044

CorpOffice : GF-50, Block-V, Eros Garden, Charmwood Village, Faridabad, Haryana 121009
E Mail : spaakfaridabad@gmail.com | CIN : U90000DL2011PTC215675 | MSME Regn No. : DLO80000902
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ULB NAME: Agra Nagar Nigam Company Name- SPAAK Super Infra India Pvt. Lid.
LOGBOOK FOR WASTE TO COMPOST PLANT NAME: Waste to Compost at kuberpur
PLANT (DEC-2025) PLANT TYPE: Solid Waste Processing
Process Output
SNo.| Date | Waste Received (TPD) Typest C:::::ty Pr:vc::::d Rejects/iner] _ Type &T;:y
Processing/Mechanism (TPD) (TPD) t Waste | Compost (TPD)
. (TPD) (TPD)
1 | 2025-12-01 207.00 Windrow Composting 500 207.00 | 20.7000 16.56 16.56
2 | 2025-12-02 258.00 Windrow Composting 500 258.00 25.8000 20.64 20.64
3 | 2025-12-03 275.00 Windrow Composting 500 275.00 | 27.5000 22.00 22.00
4 | 2025-12-04 443.00 Windrow Composting 500 443.00 [ 44.3000 35.44 35.44
5 |2025-12-05 202.00 Windrow Composting 500 202.00 | 20.2000 16.16 16.16
6 | 2025-12-06 102.00 Windrow Composting 500 102.00 | 10.2000 8.16 8.16
7 | 2025-12-07 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
8 |2025-12-08 83.00 Windrow Composting 500 83.00 8.3000 6.64 6.64
g |2025-12-09 0.00 Windrow Composting | 500 0.00 0.0000 0.00 0.00
10 | 2025-12-10 0.00 Windrow Composting 500 0.00 -0.0005 0.00 0.00
11 | 2025-12-11 113.00 Windrow Composting 500 113.00 | 11.3000 9.04 9.04
12 | 2025-12-12| 225.00 Windrow Composting 500 225.00 | 22.5000 18.00 18.00
13 | 2025-12-13 218.00 Windrow Composting 500 218.00 | 21.8000 17.44 17.44
14 | 2025-12-14 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
15 | 2025-12-15 457.00 Windrow Composting 500 457.00 [ 45.7000 36.56 36.56
16 | 2025-12-16 125.00 Windrow Composting 500 125.00 | 12.5000 10.00 10.00
17 | 2025-12-17 147.00 Windrow Composting 500 147.00 | 14.7000 11.76 11.76
18 | 2025-12-18 211.00 Windrow Composting 500 211.00 [ 21.1000 16.88 16.88
19 | 2025-12-19 238.00 Windrow Composting 500 238.00 | 23.8000 19.04 19.04
20 | 2025-12-20 287.00 Windrow Composting 500 287.00 | 28.7000 22.96 22.96
21 | 2025-12-21 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
22 | 2025-12-22 277.00 Windrow Composting 500 277.00 | 27.7000 22.16 22.16
23 | 2025-12-23 350.00 Windrow Composting 500 350.00 | 35.0000 28.00 28.00
24 | 2025-12-24 309.00 Windrow Composting 500 309.00 | 30.9000 24.72 24.72
25 | 2025-12-25 414.00 Windrow Composting 500 414.00 | 41.4000 33.12 33.12
26 | 2025-12-26 292.00 Windrow Compostin 500 292.00 | 29.2000 23.36 23.36
27 | 2025-12-27 201.00 Windrow Composting 500 201.00 | 20.1000 16.08 16.08
28 | 2025-12-28 0.00 Windrow Composting 500 0.00 0.0000 0.00 0.00
29 | 2025-12-29 266.00 Windrow Composting 500 266.00 | 26.6000 21.28 21.28
30 | 2025-12-30 278.00 Windrow Composting 500 278.00 | 27.8000 22.24 22.24
31 | 2025-12-31 187.00 Windrow Composting 500 187.00 | 18.7000 14.96 14.96
TOTAL 6165.00| 616.4995 | 493.20 | 493.20

CorpOffice : GF-50, Block-V, Eros Garden, Charmwood Village, Faridabad, Haryana 121009

-TRUE COPY-

SPAAK SUPER INFRA INDIA PVT LTD
Regd Office : A 103-104, Upper Ground Floor, Right Side, Pul Pahladpur, Delhi 110044

E Mail : spaakfaridabad@gmail.com | CIN : U90000DL2011PTC215675 | MSME Regn No. : DLO80000902
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- KAAPS AGRA WASTE PROCESSING PVT LTD

ULB NAME: Agra Nagar Nigam Company Name- Kaaps Agra Waste Processing Pvt. Ltd.
LOGBOOK FOR WASTE TO COMPOST PLANT NAME: 500 TPD Waste to Compost at kuberpur
PLANT (NOV-2025) PLANT TYPE: Solid Waste Processing
e : - P Type of Plant | Waste Procw Og::t Output
SNo.|  Date | Waste Received (1PD) | (WL L | Capacity | Processed | RejectsInert [~ WPeC ) Quantity
1 |2025-11-01 498.09 Windrow Composting 500 498.09 49.8085 39.85 39.85
2 | 2025-11-02 417.38 Windrow Composting 500 417.38 41.7380 33.39 33.39
3 | 2025-11-03 486.08 Windrow Composting 500 486.08 48.6075 38.89 38.89
4 | 2025-11-04 500.22 Windrow Composting 500 500.22 50.0215 40.02 40.02
5 |2025-11-05 496.93 Windrow Composting 500 496.93 49.6930 39.75 39.75
6 | 2025-11-06 491.88 Windrow Composting 500 491.88 49.1880 39.35 39.35
7 | 2025-11-07 490.24 Windrow Composting 500 490.24 49.0240 39.22 39.22
8 |[2025-11-08 498.58 Windrow Composting 500 498.58 49.8580 39.89 39.89
9 |2025-11-09 469.72 Windrow Composting 500 469.72 46.9715 37.58 37.58
10 | 2025-11-10 496.54 Windrow Composting 500 496.54 49.6540 39.72 39.72
11 | 2025-11-11 498.10 Windrow Composting 500 498.10 49.8100 39.85 39.85
12 | 20256-11-12 499.89 Windrow Composting 500 499.89 49.9890 39.99 39.99
13 | 2025-11-13 495.09 Windrow Composting 500 495.09 49.5090 39.61 39.61
14 | 2025-11-14 498.26 Windrow Composting 500 498.26 49.8260 39.86 39.86
15 | 2025-11-15 491.82 Windrow Composting 500 491.82 49.1820 39.35 39.35
16 | 2025-11-16 429.14 Windrow Composting 500 429.14 42.9140 34.33 34.33
17 | 2025-11-17 495.94 Windrow Composting 500 495.94 49.5935 39.67 39.67
18 | 2025-11-18 500.53 Windrow Composting 500 500.53 50.0530 40.04 40.04
19 | 2025-11-19 492.70 Windrow Composting 500 492.70 49.2695 39.42 39.42
20 | 2025-11-20 498.49 Windrow Composting 500 498.49 49.8490 39.88 39.88
21 | 2025-11-21 498.75 Windrow Composting 500 498.75 49.8745 39.90 39.90
22 | 2025-11-22 496.14 Windrow Composting 500 496.14 49.6135 39.69 39.69
23 |2025-11-23 416.21 Windrow Composting 500 416.21 41.6210 33.30 33.30
24 | 2025-11-24 497.10 Windrow Composting 500 497.10 49.7095 39.77 39.77
25 | 2025-11-25 499.37 Windrow Composting 500 499.37 49.9370 39.95 39.95
26 | 2025-11-26 493.28 Windrow Composting 500 493.28 49.3280 39.46 39.46
27 | 2025-11-27 496.34 Windrow Composting 500 496.34 49.6335 39.71 39.71
28 | 2025-11-28 494.92 Windrow Composting 500 494.92 49.4915 39.59 39.59
29 | 2025-11-29 494.57 Windrow Composting 500 494.57 49.4570 39.57 39.57
30 |2025-11-30 372.92 Windrow Composting 500 372.92 37.2920 29.83 29.83
TOTAL 14505.17| 1450.5165 | 1160.41 | 1160.41

Registered Office: A-127, Flat No. 4, F/F Pul Pahladpur, Delhi 110044
Corporate Office: GF-50, Block-V, Eros Garden, Charmwood Village, Faridabad, HR 121009
CIN: US0000DL2012PTC234785 | Udyam Regn No.: DL-09-00025%4 | E MAIL: kaapsagra@agmail.com
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- KAAPS AGRA WASTE PROCESSING PVT LTD

ULB NAME: Agra Nagar Nigam Company Name- Kaaps Agra Waste Processing Pvt. Ltd.
LOGBOOK FOR WASTE TO COMPOST PLANT NAME: 500 TPD Waste to Compost at kuberpur
PLANT (DEC-2025) PLANT TYPE: Solid Waste Processing

ro—_ Plant | Waste | Process oi‘;t::t Output

SNo.| Date | Waste Received (TPD) e Capacity | Processed | Rejects/Inert |——_4BE- Quantity
ProcesingMechanst | crpp) | (reD) | Waste (1pD) | OmPOSt | “crpp)
1 | 2025-12-01 494 .48 Windrow Composting 500 494.48 49.4480 39.56 39.56
2 |2025-12-02 497.01 Windrow Composting 500 497.01 49.7010 39.76 39.76
3 | 2025-12-03 492.65 Windrow Composting 500 492.65 49.2645 39.41 39.41
4 |2025-12-04 492.81 Windrow Composting [ 500 492.81 49.2810 39.42 39.42
5 |2025-12-05 495.67 Windrow Composting 500 495.67 49.5670 39.65 39.65
6 | 2025-12-06 496.57 Windrow Composting 500 496.57 49.6570 39.73 39.73
7 | 2025-12-07 361.33 Windrow Compaosting 500 361.33 36.1330 28.91 28.91
8 |2025-12-08 497.21 Windrow Composting 500 497.21 49.7205 39.78 39.78
9 |2025-12-09 484.49 Windrow Composting 500 484.49 48.4485 38.76 38.76
10 | 2025-12-10 493.24 Windrow Composting 500 493.24 49.3235 39.46 39.46
11 | 2025-12-11 493.93 Windrow Composting 500 493.93 49.3925 39.51 39.51
12 | 2025-12-12 497.32 Windrow Composting 500 497 .32 49.7320 39.79 39.79
13 | 2025-12-13 500.74 Windrow Composting 500 500.74 50.0735 40.06 40.06
14 | 2025-12-14 496.21 Windrow Composting 500 496.21 49.6210 39.70 39.70
15 | 2025-12-15 495.76 Windrow Composting 500 495.76 49.5760 39.66 39.66
16 | 2025-12-16 496.21 Windrow Composting 500 496.21 49.6210 39.70 39.70
17 | 2025-12-17 499.08 Windrow Composting 500 499.08 49.9080 39.93 39.93
18 | 2025-12-18 476.55 Windrow Composting 500 476.55 47.6545 38.12 38.12
19 | 2025-12-19 497.16 Windrow Composting 500 497.16 49.7160 3977 39.77
20 | 2025-12-20 491.05 Windrow Compaosting 500 491.05 49.1050 39.28 39.28
21 | 2025-12-21 370.71 Windrow Composting 500 370.71 37.0710 29.66 29.66
22 | 2025-12-22 494.09 Windrow Composting 500 494.09 49.4090 39.53 39.53
23 | 2025-12-23 496.48 Windrow Composting 500 496.48 49.6475 39.72 39.72
24 | 2025-12-24 493.10 Windrow Composting 500 493.10 49.3100 39.45 39.45
25 | 2025-12-25 495.20 Windrow Composting 500 495.20 49.5200 39.62 39.62
26 | 2025-12-26 492.64 Windrow Composting 500 492.64 49.2635 39.41 39.41
27 | 2025-12-27 492.54 Windrow Composting 500 492.54 49.2535 39.40 39.40
28 | 2025-12-28 427.60 Windrow Composting 500 427.60 42.7600 34.21 34.21
29 | 2025-12-29 476.54 Windrow Composting 500 476.54 47.6540 38.12 38.12
30 | 2025-12-30 466.14 Windrow Composting 500 466.14 46.6140 37.29 37.29
31 | 2025-12-31 487.65 Windrow Composting 500 487.65 48.7650 39.01 39.01

TOTAL 14942.11| 1494.2110 | 1195.37 | 1195.37
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ANNEXURE R/10

SPAAK

Fire and Emergency Preparedness Plan

Based on ongoing waste processing activities at Kuberpur Waste Processing Site of
Agra Nagar Nigam, the comprehensive Fire Fighting Plan suitable for a Waste Processing

Plant (Solid Waste / RDF / Composting / MRF) is prepared to meet any emergency risk.

1. OBJECTIVE
The site specific objective of this Fire Fighting Plan 1s to:
« Prevent outbreak of fire
« Detect fire at the earliest possible stage
« Control and extinguish fire effectively
+ Protect life, property, and environment
« Ensure compliance with applicable fire safety regulations
2. SITE DETAILS
« Facility Name: Kuberpur Waste Processing Plant
« Type of Facility: MSW Processing (Segregation, RDF, Composting, Storage)
« Major Areas:
Waste Receiving & Tipping Area
Segregation & Processing Shed
RDF Storage Area
Compost Yard / Windrow Area

Electrical Substation & DG Sets

Administrative Building, Internal Roads & Utilities
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3. FIRE RISK ASSESSMENT
3.1 Fire Load Sources
« Dry combustible waste (paper, plastic, textile)
« RDF storage
« Methane generation in waste heaps
« Electrical panels and cables
« Diesel storage for DG sets
« Welding and maintenance activities

3.2 Fire-Prone Areas

Area Risk Level
RDF Storage Shed High
Waste Processing Shed High
Compost Shed Medium
Electrical Room High
Transformer Area Medium
Administrative Building Low

4. FIRE PREVENTION MEASURES
4.1 General Preventive Measures

« No smoking policy inside plant premises
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SPAAK B

« Controlled hot-work permit system
» Regular removal of accumulated waste
« Proper ventilation in processing areas
« Earthing and lightning protection system
« Temperature monitoring of RDF piles
« Moisture control in waste heaps
4.2 Electrical Safety
« ISI-marked cables and switchgear
« Overload and short-circuit protection
« Periodic thermal scanning of panels
+ Proper cable trench covers
5. FIRE DETECTION SYSTEM
5.1 Detection Devices
« Smoke detectors in:
Electrical rooms
Control rooms
Administrative buildings
« Manual Call Points (MCPs) at:
Entry/exit points
Near high-risk zones
5.2 Alarm System
 Audible hooters across plant

« Visual alarm indicators
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« Fire alarm panel located in control room
« Interconnection with DG and power isolation system
6. FIRE FIGHTING SYSTEMS
6.1 Fire Water Storage
« Fire Water Tank Capacity: As per NBC (minimum 2 hours demand)
« Dedicated fire water tank with make-up arrangement
« Underground / overhead fire tank
« Bore well

6.2 Fire Pumps

Pump Type Capacity

Main Fire Pump (Electric) As per hydraulic design
Standby Pump (Diesel) Same as main

Jockey Pump Pressure maintenance

6.3 Hydrant System (Proposed)
 Yard hydrants along internal roads
« Hydrant spacing: max 30-45 m
« Hose reels and landing valves

« Fire brigade inlet connection
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6.4 Fire Extinguishers (Portable)

Area Type
Processing Hall ABC / DCP
RDF Storage }DCP + Water
Electrical Panels ]C02

DG Set Area Jl:oam / DCP
Office Area ABC

Extinguishers to be IS 15683 compliant and refilled periodically.

6.5 Special Fire Protection
« Water sprinkling system in RDF storage

» Mobile water tankers for compost yard

7. EMERGENCY RESPONSE PLAN
7.1 Fire Emergency Procedure
1. Raise alarm immediately
2. Inform control room & plant head
3. Shut down power and conveyors

4. Evacuate non-essential personnel
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5. Use nearest fire extinguisher
6. Activate hydrant system
7. Call local fire brigade
7.2 Evacuation Plan
« Clearly marked emergency exits
» Assembly points away from fire risk
« Display evacuation maps at key locations
« Emergency lighting in all buildings
8. FIRE FIGHTING ORGANIZATION

8.1 Fire Safety Team

Role Responsibility

Incident Controller Overall control

Fire Officer Firefighting operations
Safety Officer Evacuation & headcount
Maintenance Team Utility shutdown
Security Access control
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9. TRAINING & MOCK DRILLS
« Fire safety training for all employees
« Awareness Quote
« Do and Don’t slogans
« Mock drills once every 6 months
« Fire extinguisher handling training
« Record of drills and corrective actions
10. MAINTENANCE & INSPECTION
« Monthly inspection of extinguishers
« Weekly fire pump test
« Annual hydrant pressure test
« Maintain fire safety logbook
11. COMPLIANCE & STANDARDS
« National Building Code (NBC) of India
« IS 2190 - Fire Extinguishers
« Factory Act, 1948
« CPCB/SPCB guidelines
« Local Fire Department norms
12. CONCLUSION

Implementation of this Fire Fighting Plan will significantly reduce fire risks at the
Kuberpur Waste Processing Plant and ensure preparedness to handle emergencies effectively

while safeguarding life, property, and the environment.
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M Gmall ENVIRO LEGAL DEFENCE FIRM <eldflegal@gmail.com>
Service in Dr. Sharad Gupta Vs. MoEF & CC & Ors. [O.A. No. 664 of 2024]
1 message
ELDF <eldflegal@gmail.com> Mon, Jan 12, 2026 at 2:37 PM

To: "angpartnerslawyers@gmail.com" <angpartnerslawyers@gmail.com>, bhanwar jadon <bhanwar09jadon@gmail.com>,
Shubham Upadhyay <upadhyayshubham5060@gmail.com>, Gautam singh <gautamsinghh.ind@gmail.com>, suman arora
<aroras16@gmail.com>

Cc: Gitanjali Sanyal <gitanjali@eldfindia.com>, Mansi Bachani <mansi@eldfindia.com>, Anukriti Bajpai
<anukriti@eldfindia.com>

Dear Sir/Ma'am

Please find attached the copy of the Reply filed on behalf of Respondent No. 7 Agra Municipal Corporation in the
abovementioned case.

Thanks & Regards

Sameer Manher

Clerk

Enviro Legal Defence Firm

29, Presidential Estate LGF,
Nizamuddin East New Delhi — 110013
Ph. No. 011-40573181

Reply.pdf
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